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BT YANT BRA GY, 2024 & AG A @ 02 fagd &1 v A g axad 2 e gared
e @& Sudy feRgEET G SRAM—uth(5)—4 /2000, ARG 30—11—2000 §RT Ugad | &
AT “HHY [T &3 ¥ Afferd o HeTdll & foiRad Wi H Ay si——

fafeder
%0 oG Tial & AW SR PR ST fewforat
0 ] LU (STTOTT,
#) 2011 @
SIAR)
1. | SHTet 3@ Ifviex I (1) 395 23 - AN
@ Fl 3R
R deE @
f R & 100 #Hiex
2. | SiTel 3rede WIfoiaR g (1) 395 — —JmaR—
3. | Sled 404 345 —TTIR—
4. | IR 368 59 —JTaR—
5. | SiTel 3fedel w9 413 155 —JTaR—
6. | SivTel Helad 190 - —JraR—
7. | B 189 520 —JraR—
8. | SiTel WelTarT 160 140 —TaR—
9. | IR H/HY 159 48 —JTaR—
10. | BT 289 235 Hiolar RHer—
gl AW & =Tl
D AR fEEE
drels & fhR 9
100 HIeX |
1. | Wd 280 191 HIsaT fRrTet—
g~ AFT @ =@l
D AR frEr
e @ IR |
100 #HIex |
12. | SRS 371 311 S WG]
B 495 2327
e ——M@WW%WWWW@?WWH&W@W@W
a5 BT dlers & fhaR I 100 Hex RAM™A US9 TR AR U IoAr faumT &1
for=or R | ARt @ QM1 8N S RIS i MM & S9d A 39 UBR B | ST 3Tdd
RIfSer g (1), SiTel 3f@dl RMfSier g (1), Sield, §BR, Sivel 3f@el A, el
HIad, PIfC, SiTel HeanT IR gR B |

QURIERT MGI TAl H, I7H ARRH & Iueel & AN 81 & URUTHERY, ZA€d Jeel TR
3R U Ao Srfarfe, 1977 (1977@&%%@@@1‘@12)2%@@ FHHY IR &7 B g
gREAREd MRl ) A 8 iR §a Iora Mg 59 W) B9eEd 989 TR AR 9™ o
SR, 1977 (1977 1 ARFREA GRTid 12) @ UG o] €, 31 §9 UHR Bi——
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IGIBER]]

0 | ISTG Ta & 1 | gadavd fewfort

0 qm

1. | odY arR 349 (o)

2. | SRTel ATeRT 247 T o fb wa el Rmer # g ?)

309 (T ST 6 WRRT HeR 2, 21, 85, 79, 80, 95, 96, 106
BIe] BT J&R g1 fguifora far ar 2, o Rien—g=1 I A
oAt 7) |

4. | 3t 307 (*Foi)

5. | =emaq 308 (T WRIRT A} 64, 65, 66, 67, 68 FIRT [GHINIG,
7 Rfe—g=1 s W wfid 2) |

6. | dice] 306 (o)

7. | g 305 (ITTT: WRT WT 1, 3, 4, 22, 151,158, 162, 215,219,
220, 221,119, 117, 116,112 gRT fgHIioTa, R Rrer—
g1 I A1 e @) |

8. | STl &Y 304 (*FqoT)

9. |Slee] 303 (T I¥RT AT 1, 8, 128, 129,137, 138, 155,156, 186,
187, 188, 195, 196 §RT fgwIioTd e Rfer—g—~1 s
A onfiet 2) |

10. | Wrear 302 (TT: oI fb W9RT H9R) 1, 2, 3, 4, 5, 6, 79, 80, 81,
72, 73, 66, 152 g1 fgwifora  fobar wrar 8, R um
HIRT A ) |

1. | FeIRT 296 (o)

12. | DellerR 297 (i)

13. | ST SRIT ¥ 298 (*Foi)

14. | 9T 283 (o)

15. | SfeaR 291 (ITTT: WRART NIRRT 582, 486, 329,333, 334, 345, 346,
347, 348, 354, 355, 366, 367, 364 GNI fgHToId o
RMea—g~1 I e ) |

16. | FameRT 246 (e o fob v Rmer # fgariora 2)

17. | Rgre 243 (o)

18. | TRIENT 241 (o)

19. | ST TRTERT 240 (*FoT)

20. | BHHRI ST 228 (i)

21. | B Pt 229 (=T

22. | STelUgvl & 242 (i)

23. | 9qT® 350 (rTa: ot 6 vA REer | fgwiva )

24. | IHATA 352 (rTe: o b vaR. Reer | fgwiva ®)

25. | =IO 372 (T o e vE. e & fgwifa ?)

26. | 2= 375 (T i 6 Al Rmer # fgwivia )

27. | HeaTom 378 (T S 6 wae RBreen # fgwiva ®)

28. | HaTT 353 (i)

29. | TEIET 377 (T S 6 A REer # gaiva )

30. | SISl ITHIET 380 (rTe: o b vaR. Reer | v )

31. | ®HTEn 379 (=)
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32. | TN 381 (rTe: o f v R | fgwia ®)

33. | Hgel 113 (T o 5 T Rrer # gwifsa @)

34. | PP 202 | (Ao i)

35. | 3T 290 (=T FeR 809, 810, 803, 802, 798, 796, 795, 794, 783,
781, 779, 181, 180, 178 (W) ERT RMe—H<l s
3R ST ATeTeERT &1 SR fgwivra & afgd) |

36. | ATeTeERT 279 GLEUIKIE)!

37. | STel dofeam™ 278 (@E = 13 (gaoE) g1 fgwiford e e,
RMaT—HSl I8 DI AR, WIRT AT 37, 38 (IMHA)
g fEwiva IRR @1 3R, WRIRT 6T 48, 49 §RI
femfora  (enfien) dgmR & AR @ik WRT FaR 59,
55, 56, 57, 72, 73, 74 de1eA™ Bl AR fgfora )|

38. | IR 281 (RrTen /ST I BT IR WART HaR 1, 2, 3, 4, 5, 6, 10,
11 3R 12 (firer) g1 fgwifora e afq) |

39. | IR 134 (RMAeT—+HSI & IR WA F=AT 108, 107, 106, 114,
104, 103, 101, 90, 89, 86, 85, 84, 65, 30, 29, 27, 26, 20
A AHEg &F AfEferd) R &1 IR TRT AT 24,
23, 136, 142, 216 /145, 217 /145, 146 (QFAf) BRI
feuoia s, WaRT AT 154, 155, 221 /157, 164,
174, 175, 176 BRI fgwIiora, 177 () REem w1
AN @ QIR SR WERT Fe% 209, 211, 213, 214, 215,
196, 136 (Af¥ferd) e #<) Arf grRT AN B

40. | StTel 3T 395 HRT: (AIS[ET) |WRI—ardd A6 & aFl H 9 Tdh 3R

RUNSESIRGCHE) friFer drers @ R & 100 Hex |

41. |9 BER 395 —ImaR—

NISESRCHG)

42. | SICTA 404 —genafR—

43. | IR 368 —JeITaR—

44. | SITSl STEdd A 413 —ggR—

45. | SiTel ®Haq 190 —JuR—

46. | PIfC 189 —gR—

47. | STTel AT 160 —gR—

48. | R HHR 159 —JeiTaR—

49. | BT 289 AlaT RE—g=11 A/ & =911 @ 3R v ders
P fHR | 100 HeX |

50. | WG 280 AET REen—g=1 arf & 91l @ AR = des
% R | 100 Hew |

51. | RIS 371 (et TTa)

3T BT,
I FIR,

qmwﬁa(w@wuﬁﬁ)l
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[Authoritative English text of  this Department Notification No. TCP-F05/5/2023, Dated
02-03-2024 as required under clause (3) of Article 348 of the Constitution of India].

TOWN AND COUNTRY PLANNING DEPARTMENT
NOTIFICATION
Shimla-2, the 2nd March, 2024

No. TCP-F05/5/2023.— In exercise of the powers conferred by sub-section (3) of Section
(1) of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977), the
Governor of Himachal Pradesh is pleased to appoint 2nd day of March month of 2024 as the day
on which the provisions of the aforesaid Act shall come into force in the following part of Revenue
Villages included in the "Kufri Special Area" notified vide Government Notification No. TCP-F(5)
4/2000 dated 30-11-2000 namely:—

SPECIFICATION
S1. Name of Revenue Hadbast Area (in Population Remarks
No. Village No. Hectares as per census
2011
1. | Jangle Awwal 395 23 100 metres from
Rajinder Rakh (I) the edge of
control width on
either sides of
the Kufri-Chail
road.
) Jangle Awwal 395 - -do-
" | Rajinder Rakh (II)
3. | Jatol 404 345 -do-
4. | Kufar 368 59 -do-
Jangle Awwal 413 155 -do-
5.
Manoon

6. | Jangle Fanewat 190 - -do-

7. | Koti 189 520 -do-

8. | Jangle Bhalawag 160 140 -do-

9. | Dhar Kufar 159 48 -do-

10. | Kog 289 235 100 metres from
the edge of
control width on
the valley side of
the existing
Shimla-Sunni
road.

11. | Bharech 280 191 100 metres from
the edge of
control width on
the valley side of
the existing
Shimla-Sunni
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road.

12. | Shurala 371 311 Whole Village
Total 495 2327

Note.—There will be 100 meters control of HPTCP from the edge of control width on both sides
of Kufri to Chail road upto administrative boundary of Shimla and Solan District. The
Revenue Villages that come on both sides of the road their names are as follows:
Jangle Awwal Rajinder Rakh (I), Jangle Awwal Rajinder Rakh (II), Jatol, Kufar,
Jangle Awwal Manoon, Jangle Fanewat, Koti, Jangle Bhalawag, and Dhar Kufar.

Consequent upon the enforcement of the provisions of the Act ibid in above Revenue
Villages, the provisions of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No.
12 of 1977), shall apply to the re-defined limits of Kufri Special Area and total Revenue Villages
over which provisions of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12
of 1977) are enforced shall, now be as follows:—

SPECIFICATION
Sl. | Name of Revenue | Hadbast Remarks
No. Village No.

1. | Lambi Dhar 349 (Whole)

2. | Jungle Mashobra 247 (Partly, as already bifurcated in M.C. Shimla)

3. 309 Partly, as bifurcated by Khasra No. 2, 21, 85, 79, 80, 95,

Kolu Ka Jubbar (96, 10y6 inclusive towar};s Shimla-Suni Road).

4. | Jhalti 307 (Whole)

5. | Chanavat 308 (Partly, as bifurcated by Khasra No. 64, 65, 66, 67, 68
inclusive towards Shimla-Sunni Road).

6. | Bontlu 306 (Whole)

7. | Dhagog 305 (Partly, as bifurcated by Khasra No. 1, 3, 4, 22, 151,158,
162, 215,219, 220, 221,119, 117, 116,112 inclusive
towards Shimla-Sunni Road).

8. | Jungle Dhagog 304 (Whole)

9. | Jotlu 303 (Partly, as bifurcated by Khasra No. 1, 8, 128, 129,137,
138, 155,156, 186, 187, 188, 195, 196 inclusive towards
Shimla-Sunni Road).

10. | Bhatla 302 (Partly, as bifurcated by Khasra No. 1, 2, 3, 4, 5, 6, 79,
80, 81, 72, 73, 66, 152 inclusive towards village
Sandhora).

11. | Sandhora 296 (Whole)

12. | Kailidhar 297 (Whole)

13. | Jungle Barog 298 (Whole)

Sheel

14. | Balldehan 283 (Whole)

15. | Shaiser 291 (Partly, as bifurcated by Khasra No. 582, 486, 329,333,
334, 345, 346, 347, 348, 354, 355, 366, 367, 364
inclusive towards Shimla-Sunni Road).

16. | Mashobra 246 Partly, as bifurcated in M.C.Shimla)

17. | Retreat 243 (Whole)

18. | Chharabra 241 (Whole)

19. | Jungle Chharabra 240 (Whole)

20. | Kufri Junga 228 (Whole)
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21. | Kufri Koti 229 (Whole)

22. | Catchment Area 242 (Whole)

23. | Badah 350 (Partly, as bifurcated in M.C. Shimla)

24. | Chhakryal 352 (Partly, as bifurcated in M.C. Shimla)

25. | Chamyana 372 (Partly, as bifurcated in M.C. Shimla)

26. | Shanan 375 (Partly, as bifurcated in M.C. Shimla)

27. | Malyana 378 (Partly, as bifurcated in M.C. Shimla)

28. | Mewag 353 (Whole)

29. | Ganoti 377 (Partly, as bifurcated in M.C. Shimla)

30. | Jungle Ganoti 380 (Partly, as bifurcated in M.C. Shimla)

31. | Kamali 379 (Whole)

32. | Shakral 381 (Partly, as bifurcated in M.C. Shimla

33. | Mehli 113 (Partly, as bifurcated in M.C. Shimla)

34. | Kasufar 292 (Whole village)

35. | Shainal 290 (Including area bifurcated by Khasra No. 809, 810, 803,
802, 798, 796, 795, 794, 783, 781, 779, 181, 180, 178
(included) towards Shimla-Mandi Road and Jangle
Naldehra).

36. | Naldehra 279 (Whole village)

37. | Jangle Baldayan 278 (Including  area  bifurcated by Khasra No.
13(Min)(included), towards Shimla-Mandi Road,
bifurcated by Khasra No. 37, 38 (included) towards
Shaiser, bifurcated by Khasra No. 48, 49 (included)
towards Kasufar and bifurcated by Khasra No. 59, 55,
56,57, 72,73, 74 towards Baldayan).

38. | Neri 281 (Including area bifurcated by Khasra No. 1, 2, 3, 4, 5, 6,
10, 11 and 12 (included) towards Shimla Mandi Road).

39. | Durgapur 134 (Including area bounded by Khasra No. 108, 107, 106,
114, 104, 103, 101, 90, 89, 86, 85, 84, 65, 30, 29, 27, 26,
20 (included) towards Shimla-Mandi Road bifurcated by
Khasra No. 24, 23, 136, 142, 216/145, 217/145, 146
(included) towards Durgapur, bifurcated by Khasra No.
154, 155, 221/157, 164, 174, 175, 176, 177 (included)
towards Shimla Mandi Road and bounded by Khasra No.
209, 211, 213, 214, 215, 196, 136(included) Shimla
Mandi Road).

40. | Jangle Awwal 395 (Partly) 100 metres from the edge of control width on the

Rajinder Rakh (I) either side of the existing Kufri-Chail road.

41. | Jangle Awwal 395 -do-

Rajinder = Rakh
D

42. | Jatol 404 -do-

43. | Kufar 368 -do-

44. | Jangle  Awwal 413 -do-

Manoon

45. | Jangle Fanewat 190 -do-

46. | Koti 189 -do-

47. | Jangle Bhalawag 160 -do-

48. | Dhar Kufar 159 -do-

49. | Kog 289 100 metres from the edge of control width on valley

sides of the existing Shimla-Sunni road.
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50. | Bharech 280 100 metres from the edge of control width on valley
sides of the existing Shimla-Sunni road.
51. | Shurala 371 Whole Village
By order,
DEVESH KUMAR,

Principal Secretary (TCP).

TR TG TTH AT fumT

fBrer—2, 02 9, 2024

T E0H0d0—T®w05 /5 / 2023 — A U3 & IIAUTe, fRAmEe We¥ TR SR U™
IS AR, 1977 (1977 BT AT A=ITH 12) DT &R 66 DI IU—RT (3) & TS (H) NI
Uex WRHAl B WANT B U, UMD SMOGAAT G SRIU—UH(5)—4 /2000, TARRY
30—11—2000 §RT Ugel ¥ & 3frgfea ffoRRad wora #gta &1 “gwe Ry &5 # enfid
PR B, AT ——

fafrdwr
P0 oG Tidl & A EECEG e ST femfort
J0 @ | (@aewR H) | (ST,
2011 @
ATAR)

1. | SRTel 3redd Jaistaxr g (1) 395 23 FHI—ATA AT
A 1 BN
o= ders @
f R & 100 #HIex

2. | STel 3r@d WfieR g (1) 395 — —gR—

3. | e 404 345 —gmaR—

4. | FWR 368 59 —JITIR—

5. | STl 3fadel A 413 155 —JTaR—

6. | STl Head 190 - —JqTaR—

7. | ®ife 189 520 —TgR—

8. | SiiTel HeldRT 160 140 —JTaR—

9. | gR FHX 159 48 —JTaR—

10. | BT 289 235 AR IFe—g= I
b 1L o1 o o
AR fergaor drerg
& fe IR | 100
Arex |

1. | R4 280 191 HIS[ET TG
L 1E =1 o )
MR T A




ST, feATaet UQel, 24 3, 2024 /04 dTRE, 1946 767

% PR ¥ 100
He |
12. | RTell 371 311 S UG
R 495 2327

e — B F TS A b I [HART W R R Ao e @ gt W
de faor dieE & R 9 100 Hiex 9= Uew TR IR U™ Aroir {9 &1
=01 81T | ART @ QM1 IR S oG ig 3N © Sd A 39 UHR 2| SiTel Irdd
ISR R (1), STl Jf@dl RIfSer @ ([1), STeidd, HR, Sifel 3fedel #9d, SiiTal

Helad, PIC, STl HETanT, iR gR H{HN |

STRIh oG AgTell ®I FATIRE & L{RUIIH‘M‘{‘N, ffHMad U3 @& oAU A ﬁ‘q RIS

fafcell & SR “HHa Ry eF” &1 Al & g yRMAREd ovd § ——

faferder

SR——NEG T R B AAT A URT BRd gU, 281 (MWTE), GGR 134 (WTTT),
ATARERT 279 (MRT:), ST ATTGERT 278, el HENERT 247 (MIIQ:), DIc] BT R
309 (WIFTC:), HRMERT 246 (ATTa:), REC 243 (WRT:), TRERT 241, ST TRE]T 240,
B PICT 229 3R Ma HFHY =TT 228,

U4 ——ToRd U BB ST 228, FHR DICT 229 B AHT H URH BIHR 100 HI. G
fet arel AiET FHEA—dd AR @& I IR H ¥ R UH SR 100 WeR I SR
B} T STl sr@d IRieR @ (1) 395, SivTel 3fdd Mfviar IR (1) 395,
SICITT 404, E{HR 368, STl 3fedcl WA 413, STl Beidd 190, BIfS 189, SidTel
TR 160 AR &R HFH 159 AfAfAd T |

SIRIOL—RTORG YT HHY IS 229 B ARSI F 3R™ BB STl BRIEART 240, STATEY]
&3 242, 9a18 350 (WIFTCT), FdedTdl 352 (NIC:), HAWT 353, YR 371, Wil
TEET 380 (M), THRTA 381 (MTTE) 3R HEeAT 113 (WRTQ:) O |

Uit —IToRa ITH Wl 113 (M), SISl 381 (YITCE:), STl IAICT 380 (W), THIC
377 (MTTC:), ASATON 378, (WWIC:), TMH 375 (WRIE), ANTS! 374, TRAON 372
(ITTE), THSATA 352 (WRTC:), 4R 349, REIC 243 (MRTQ:), HNERT 246 (VFIC:),
DI BT @R 309 (MITC:), TAMEd 308 (WITCE), €N 305 (YRTC:), Sidel €T
304, Siicq] 303 (MWL), WICal 302 (NIC:), ek 297 (WFT:), TMREER 291
(qTTCE), 9Tl 290 (MTTCE), BIT 289 (WFTC:), ¥RT 280 (WFTQ:) iR AR, 281 (WRTa:)
D AT MR |

VA 9% o Mg {579 R fRArae geer R iR Ut Ao efafeem, 1977 (1977 &

Jfefad H=ie 12) & SUYGE Ugd ©, 9 3@ 7 JHR 9§ B8R ——

h0 RTOIRG T GRS | fewrora
0 NS
1. | &€ gR 349 (o)
STl HTERT 247 ( 9rTa: o fp vaD. Rmen # fgwiSa )
DIl BT Je&) 309 (|TTd: o7 b WERT SaR 2, 21, 85, 79, 80, 95, 96, 106
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gRI fguiiora fhar war &, R Reer—g s 1
A B) |

4. | STy 307 (o)

5. | gmaq 308 (NI ®WRIRT HeR 64, 65, 66, 67, 68 I fgHIRIq,
R REen—g=1 I 4 Wid 2) |

6. | dice] 306 (i)

7. | gmIAT 305 (T WERT AT 1, 3, 4, 22, 151, 158, 162, 215, 219,
220, 221, 119, 117, 116, 112 g fgwioia o
REer—g=1 I 4l W 2) |

8. | STl &RTRT 304 (i)

9. |Sliee] 303 (T IERT AT 1, 8, 128, 129, 137, 138, 155, 156,
186, 187, 188, 195 196 g fgifora  foras
Reen—g=1 e A WiHd 2) |

10. | WTCaT 302 (T ST {6 @ERT HeR 1, 2, 3, 4, 5, 6, 79, 80, 81,
72, 73, 66, 152 NI fgwifsra fhar &, RraH um™
HeRT 2 B) |

11. | HEIRT 296 (o)

12. | defleR 297 (=)

13. | STl &RIT ¥ 298 (o)

14. | SAa™ 283 (i)

15. | STfeoR 291 (IRTA: WERT AT 582, 486, 329, 333, 334, 345, 346,
347, 348, 354, 355, 366, 367, 364 gNT fFuITd, o~TH
RMAa—g~1 JIe e ) |

16. | Foma_T 246 (T ot 6 Ta sl Rmer # fgwifvra 2)

17. | R 243 (i)

18. | TRTERT 241 (i)

19. | STl TRIENT 240 (o)

20. | W ST 228 (=gl

21, | BRI PICT 229 (o)

22. | STETUET &3l 242 (o)

23. | 9aI® 350 (mTa: o 6 va REer # fgwiva )

24. | THATA 352 (rTa: o fob vHA). e | fgwisia )

25. | TEgTOM 372 (T orar 6 TA . Rmen # fgwivia )

26. | I 375 (rTa: o f vaA). Rer # fgwisia )

27. | HeaTom 378 (T ot 6 TA . Rmen # fgwivia )

28. | AT 353 (=)

29. | AT 377 (rTa: ot 6 Ta . Rmer # fgwivia @)

30. | STet I 380 (T o 6 vA REer | fgwiva )

31. | wHEl 379 (i)

32. | eI 381 (T o fh wa el Rren # fgwiva 2)

33. | #Egell 113 (T S o vAed RBreen # fgwiva ®)

34. | YW 292 § id)

35. | 3T 290 (TERT Fe} 809, 810, 803, 802, 798, 796, 795, 794, 783,
781, 779, 181, 180, 178 (IMMA) NI RMaT—HS s
3R ST ATeAaERT @ 3R fgwifra e afza) |

36. | ATeTQERT 279 (et w17q)

37. | SiTTel golga™ 278 (FERT ST 13 (gAqH) gRT fgwiford e 4R,
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RSl s BT MR, WHART AT 37, 38 (IJMHA)
gRT fgwiia IRR @) 3R, WRIRT AT 48, 49 §RI
fgmfora (@) wgmR @ 3R 3R WIRT Fd% 59,
55, 56, 57, 72, 73, 74 FAGAT Bl R fgwrforg ) |

38. | IR 281 (RTTet /1 IS DT IR @RI Hax 1, 2, 3, 4, 5, 6, 10,
11 3R 12 (enfoer) gwr fgfora &= afza) |

39. | gMYR 134 (RAT—Hel &1 3R WERT AAT 108, 107, 106, 114,
104, 103, 101, 90, 89, 86, 85, 84, 65, 30, 29, 27, 26, 20
A AHEg &F AfEferd) TR &I IR TR WA 24,
23, 136, 142, 216 /145, 217 /145, 146 (AFAfed) EWRT
fguoia s, WaRT AT 154, 155, 221 /157, 164,
174, 175, 176 RI fgwifora, 177 (afAer) Rmem w1
AN @ QIR SR WERT Fe% 209, 211, 213, 214, 215,
196, 136 (Aftaferd) Rrfem 7S arf grRT Wweg 21

40. | STl SER] 395 AT (HISIEl) HHI—ake A ® &l H W Ud AR

RUNSESIR () =T g @ fhAN | 100 Hiex
41. | STl S| 395 —AgR—
Rrfsier IRg (1)

42. | STerd 404 —JR—

43. | IR 368 —JITIR—

44. | SISl 37eqel A 413 —JATaR—

45. | STl Beida 190 —eaRR—

46. | ®IfS 189 —JR—

47. | STl MR 160 —gmafR—

48. | IR B 159 —JITIR—

49. | BT 289 ASET REer—g=1 drf & =91l @ AR R A6
P fHIR I 100 Hiex

50. | X4 280 AlaT REe—g~1 an & =91e] @l IR FEav diers
% fFIR & 100 Hex

51 | RIS 371 GGG

3T §INT,
TIY FHAR,

g™ Afd (R U9 I o) |

[Authoritative English text of this Department Notification No. TCP-F05/5/2023, Dated
02-03-2024 as required under clause (3) of Article 348 of the Constitution of India].

TOWN AND COUNTRY PLANNING DEPARTMENT

NOTIFICATION

Shimla-2, the 2nd March, 2024

No. TCP-F05/5/2023.—In exercise of the powers conferred by clause (a) of sub-section (3)
of Section 66 of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of



770 ST, feATaeT Uel, 24 VS, 2024 /04 UTRY, 1946

1977), the Governor of Himachal Pradesh is pleased to include the following revenue Mohals in the
"Kufri Special Area" notified vide Government Notification No. TCP-F(5)-4/2000, dated
30-11-2000 namely:—

SPECIFICATION
S1. Name of Revenue Hadbast Area (in Population Remarks
No. Village No. Hectares) as per census
2011
1. | Jangle Awwal 395 23 100 metres from the
Rajinder Rakh () edge of control
width on either sides
of the Kufri-Chail
road.
) Jangle Awwal 395 - -do-
" | Rajinder Rakh (II)
3. | Jatol 404 345 -do-
4. | Kufar 368 59 -do-
Jangle Awwal 413 155 -do-
5.
Manoon

6. | Jangle Fanewat 190 - -do-

7. | Koti 189 520 -do-

8. | Jangle Bhalawag 160 140 -do-

9. | Dhar Kufar 159 48 -do-

10. | Kog 289 235 100 metres from the
edge of control
width on the valley
side of the existing
Shimla-Sunni road.

11. | Bharech 280 191 100 metres from the
edge of control
width on the valley
side of the existing
Shimla-Sunni road.

12. | Shurala 371 311 Whole Village

Total 495 2327

Note.—There will be 100 meters control of HPTCP from the edge of control width on both sides of
Kufri to Chail road up to administrative boundary of Shimla and Solan District. The Revenue
Villages that come on both sides of the road their names are as follows: Jangle Awwal
Rajinder Rakh (I), Jangle Awwal Rajinder Rakh (II), Jatol, Kufar, Jangle Awwal
Manoon, Jangle Fanewat, Koti, Jangle Bhalawag and Dhar Kufar.

Consequent upon inclusion of above revenue Mohals, the Governor of Himachal Pradesh is
further pleased to re-define the limits of Kufri Special Area as per specifications given below:—

SPECIFICATIONS

North.—Starting from the boundaries of Revenue Village Neri, 281 (Partly), Durgapur 134
(Partly), Naldehra 279 (Partly), Jungle Naldehra 278, Jungle Mashobra 247
(Partly), Kolu Ka Jubbar 309 (Partly), Mashobra 246 (Partly), Retreat 243
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(Partly), Charabra 241, Jungle Charabra 240, Kufri Koti 229 and village Kufri
Junga 228.

East.— Starting from the boundaries of Revenue village Kuftri Junga 228, Kufri Koti 229
and 100 mtrs. control on either side of existing Kuftri-Chail road having revenue
vilalges Jangle Awwal Rajinder Rakh (I) 395, Jangle Awwal Rajinder Rakh (II)
395, Jatol 404, Kufar 368, Jangle Awwal Manoon 413, Jangle Fanewat 190, Koti
189, Jangle Bhalawag160 and Dhar Kufar 159.

South: —Starting from the boundaries of Revenue village Kufri Koti 229, Jungle
Charabra 240, Catchment Area 242, Badah 350 (Partly), Chakadyal 352 (Partly),
Mewag 353, Shurala 371, Jungle Ganoti 380 (Partly), Shakral 381 (Partly) and
Mehli 113 (Partly).

West.— Starting from the boundaries of Revenue village Mehli 113 (Partly), Shakral 381
(Partly), Jungle Ganoti 380 (Partly), Ganoti 377 (Partly), Malyana 378 (Partly),
Shanan 375 (Partly), Sangti 374, Chamyana 372 (Partly), Chakaryal 352 (Partly),
Lambidhar 349, Retreat 243 (Partly), Mashobra 246 (Partly), Kolu Ka Jubbar 309
(Partly), Chanawat 308 (Partly), Dhagog 305 (Partly), Jungle Dhagog 304, Jotlu
303 (Partly), Bhatla 302 (Partly), Kailidhar 297 (Partly), Shahiser 291 (Partly),
Shainal 290 (Partly), Kog 289 (Partly), Bharech 280 (Partly) and Neri, 281
(Partly).

The total Revenue Villages over which provisions of the Himachal Pradesh Town and

Country Planning Act, 1977 (Act No. 12 of 1977) are enforced shall, now be as follows:—

SI. | Name of Revenue | Hadbast Remarks
No. Village No.

1. | Lambi Dhar 349 (Whole)

2. | Jungle Mashobra 247 (Partly, as already bifurcated in M.C. Shimla)

3. 309 Partly, as bifurcated by Khasra No. 2, 21, 85, 79, 80,

Kolu Ka Jubbar (95, 96}2 106 inclusive tO\}:vards Shimla-Suni Road).

4. | Jhalti 307 (Whole)

5. | Chanavat 308 (Partly, as bifurcated by Khasra No. 64, 65, 66, 67, 68
inclusive towards Shimla-Sunni Road).

6. | Bontlu 306 (Whole)

7. | Dhagog 305 (Partly, as bifurcated by Khasra No. 1, 3, 4, 22, 151,
158, 162, 215, 219, 220, 221, 119, 117, 116, 112
inclusive towards Shimla-Sunni Road).

8. | Jungle Dhagog 304 (Whole)

9. | Jotlu 303 (Partly, as bifurcated by Khasra No. 1, 8, 128, 129,137,
138, 155, 156, 186, 187, 188, 195, 196 inclusive
towards Shimla-Sunni Road).

10. | Bhatla 302 (Partly, as bifurcated by Khasra No. 1, 2, 3,4, 5, 6, 79,
80, 81, 72, 73, 66, 152 inclusive towards village
Sandhora).

11. | Sandhora 296 (Whole)

12. | Kailidhar 297 (Whole)

13. | Jungle Barog 298 (Whole)

Sheel
14. | Balldehan 283 (Whole)
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15. | Shaiser 291 (Partly, as bifurcated by Khasra No. 582, 486, 329, 333,
334, 345, 346, 347, 348, 354, 355, 366, 367, 364
inclusive towards Shimla-Sunni Road).

16. | Mashobra 246 Partly, as bifurcated in M.C.Shimla).

17. | Retreat 243 (Whole)

18. | Chharabra 241 (Whole)

19. | Jungle Chharabra 240 (Whole)

20. | Kufri Junga 228 (Whole)

21. | Kufri Koti 229 (Whole)

22. | Catchment Area 242 (Whole)

23. | Badah 350 (Partly, as bifurcated in M.C. Shimla)

24. | Chhakryal 352 (Partly, as bifurcated in M.C. Shimla)

25. | Chamyana 372 (Partly, as bifurcated in M.C. Shimla)

26. | Shanan 375 (Partly, as bifurcated in M.C. Shimla)

27. | Malyana 378 (Partly, as bifurcated in M.C. Shimla)

28. | Mewag 353 (Whole)

29. | Ganoti 377 (Partly, as bifurcated in M.C. Shimla)

30. | Jungle Ganoti 380 (Partly, as bifurcated in M.C. Shimla)

31. | Kamali 379 (Whole)

32. | Shakral 381 (Partly, as bifurcated in M.C. Shimla

33. | Mehli 113 (Partly, as bifurcated in M.C. Shimla)

34. | Kasufar 292 (Whole village)

35. | Shainal 290 (Including area bifurcated by Khasra No. 809, 810,
803, 802, 798, 796, 795, 794, 783, 781, 779, 181, 180,
178 (included) towards Shimla-Mandi Road and Jangle
Naldehra).

36. | Naldehra 279 (Whole village)

37. | Jangle Baldayan 278 (Including area  bifurcated by Khasra No.
13(Min)(included), towards Shimla-Mandi Road,
bifurcated by Khasra No. 37, 38 (included) towards
Shaiser, bifurcated by Khasra No. 48, 49 (included)
towards Kasufar and bifurcated by Khasra No. 59, 55,
56,57, 72,73, 74 towards Baldayan).

38. | Neri 281 (Including area bifurcated by Khasra No. 1, 2, 3, 4, 5,
6, 10, 11 and 12 (included) towards Shimla Mandi
Road).

39. | Durgapur 134 (Including area bounded by Khasra No. 108, 107, 106,
114, 104, 103, 101, 90, 89, 86, 85, 84, 65, 30, 29, 27,
26, 20 (included) towards Shimla-Mandi Road
bifurcated by Khasra No. 24, 23, 136, 142, 216/145,
217/145, 146 (included) towards Durgapur, bifurcated
by Khasra No. 154, 155, 221/157, 164, 174, 175, 176,
177 (included) towards Shimla Mandi Road and
bounded by Khasra No. 209, 211, 213, 214, 215, 196,
136(included) Shimla Mandi Road).

40. | Jangle Awwal 395 (Partly) 100 metres from the edge of control width on

Rajinder Rakh (I) the either side of the existing Kufri-Chail road.

41. | Jangle Awwal 395 -do-

Rajinder Rakh (II)
42. | Jatol 404 -do-
43. | Kufar 368 -do-
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44. | Jangle Awwal 413 -do-
Manoon

45. | Jangle Fanewat 190 -do-

46. | Koti 189 -do-

47. | Jangle Bhalawag 160 -do-

48. | Dhar Kufar 159 -do-

49. | Kog 289 100 metres from the edge of control width on valley
sides of the existing Shimla-Sunni road.

50. | Bharech 280 100 metres from the edge of control width on valley
sides of the existing Shimla-Sunni road.

51. | Shurala 371 Whole Village

By order,

DEVESH KUMAR,
Principal Secretary (TCP).

In the Court of Dr. Rohit Sharma, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.)

In the matter of :

1. Anil Kumar aged 24 years s/o Sh. Chandu Ram, r/o Village Tippri, P.O. Bhatawan,
Tehsil Khundian, District Kangra (H.P.).

2. Arushi Thakur aged 23 years d/o Murli Ram, r/o Village Tikkar, P.O. Bhaleth, Tehsil
Sujanpur, District Hamirpur (H.P.) .. Applicants.

Versus
General Public .. Respondent.
Subject.— Notice of the Intended Marriage.

Anil Kumar aged 24 years s/o Sh. Chandu Ram, r/o Village Tippri, P.O. Bhatawan, Tehsil
Khundian, District Kangra (H.P.) and Arushi Thakur aged 23 years d/o Murli Ram, r/o Village
Tikkar, P.O. Bhaleth, Tehsil Sujanpur, District Hamirpur (H.P.) have filed an application in the
court of undersigned under section 5 of Special Marriage Act, 1954 in which they stated that they
intend to solemnize their marriage within three months of calendar.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 25-04-2024. The objections received after 25-04-2024 will not be entertained
and marriage will be registered accordingly.

Issued today on 23-03-2024 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Sujanpur, District Hamirpur (H.P.).
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In the Court of Dr. Rohit Sharma, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.)

In the matter of :

1. Vishal Sharma aged 28 years s/o Sh. Sushil Kumar, r/o Village Khanpal, P.O. Kheri,
Tehsil Sujanpur, District Hamirpur (H.P.).

2. Pinky aged 18 years d/o Manoj Kumar, r/o Village & P.O. Tira, Tehsil Kharas,
District Mohali (Punjab) .. Applicants.

Versus
General Public .. Respondent.
Subject.— Notice of the Intended Marriage.
Vishal Sharma aged 28 years s/o Sh. Sushil Kumar, r/o Village Khanpal, P.O. Kheri, Tehsil
Sujanpur, District Hamirpur (H.P.) and Pinky aged 18 years d/o Manoj Kumar, r/o Village & P.O.
Tira, Tehsil Kharas, District Mohali (Punjab) have filed an application in the court of undersigned

under section 5 of Special Marriage Act, 1954 in which they stated that they intend to solemnize
their marriage within three months of calendar.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this

court on or before 30-04-2024. The objections received after 30-04-2024 will not be entertained
and marriage will be registered accordingly.

Issued today on 27-03-2024 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, District Hamirpur (H.P.).

In the Court of Dr. Rohit Sharma, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur, Himachal Pradesh

In the matter of :

1. Vinod Kumar aged 60 years s/o Late Sh. Jyoti Ram, r/o Ward No. 8 Bharampuri, P.O.
Sujanpur, Distt. Hamirpur (H.P.).

2. Meera Devi aged 55 years d/o Late Sh. Acchar Singh, r/o Village & P.O. Khiah, Tehsil
& District Hamirpur (H.P.) .. Applicants.

Versus

General Public .. Respondent.
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Application for the registration of marriage under section 16 of Special Marriage Act, 1954
(Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

Vinod Kumar aged 60 years s/o Late Sh. Jyoti Ram, r/o Ward No. 8 Bharampuri, P.O.
Sujanpur, Distt. Hamirpur (H.P.) & Meera Devi aged 55 years d/o Late Sh. Acchar Singh, r/o
Village & P.O. Khiah, Tehsil & District Hamirpur (H.P.) have filed an application alongwith
affidavits in this court under section 16 of Special Marriage Act, 1954 (Central Act) as amended by
the Marriage Laws (Amendment Act 01, 49 of 2001) that they have solemnized their marriage
ceremony on 23-01-1992 at Village & P.O. Khiah, Tehsil & Distt. Hamirpur (H.P.) as per Hindu
Rites and Customs and they are living together as husband and wife since then. Hence their
marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 25-04-2024. After that no objections will be entertained and marriage will be
registered accordingly.

Issued today on 20-03-2024 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.).

In the Court of Dr. Rohit Sharma, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur, Himachal Pradesh

In the matter of :

1. Rajesh Chandel age 50 years s/o Hoshiyar Singh, r/o Village Palbhu, P.O. Kakkar,
Tehsil Sujanpur, Distt. Hamirpur (H.P.).

2. Alka Chandel age 42 years d/o Ashok Kumar, r/o Samaleshwari Colony Modipada
Sambalpur, Sadar Mudipara, Sambalpur, Odisha Pin Code-768 002 .. Applicants.

Versus

General Public .. Respondents.

Application for the registration of marriage under section 16 of Special Marriage Act, 1954
(Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

Rajesh Chandel age 50 years s/o Hoshiyar Singh, r/o Village Palbhu, P.O. Kakkar, Tehsil
Sujanpur, Distt. Hamirpur (H.P.) & Alka Chandel age 42 years d/o. Ashok Kumar, r/o
Samaleshwari Colony Modipada Sambalpur, Sadar Mudipara, Sambalpur, Odisha Pin Code
768 002 have filed an application alongwith affidavits in this court under section 16 of Special
Marriage Act, 1954 (Central Act) as amended by the Marriage Laws (Amendment Act 01, 49 of
2001) that they have solemnized their marriage ceremony on 21-07-2005 at Village Palbhu, P.O.
Kakkar, Tehsil Sujanpur, Distt. Hamirpur (H.P.) as per Hindu Rites and Customs and they are
living together as husband and wife since then. Hence their marriage may be registered under
Special Marriage Act, 1954.
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Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 25-04-2024. After that no objection will be entertained and marriage will be
registered accordingly.

Issued today on 19-03-2024 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.).

In the Court of Dr. Rohit Sharma, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur, Himachal Pradesh

In the matter of :

1. Vineet Kumar Sharma age 49 years s/o Kewal Krishan Sharma, r/o House No. 72, P.O.
Dhariwal, Sub-District Gurdaspur, District Gurdaspur, Punjab.

2. Vipasha Sharma age 44 years d/o Vijay Kumar Sharma, r/o Ward No. 9, Chobata
Mohalla Sujanpur, Tehsil Sujanpur, Distt. Hamirpur (H.P.) .. Applicants.

Versus

General Public .. Respondents.

Application for the registration of marriage under section 16 of Special Marriage Act, 1954
(Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

Vineet Kumar Sharma age 49 years s/o Kewal Krishan Sharma, r/o House No. 72, P.O.
Dhariwal, Sub-District Gurdaspur, District Gurdaspur, Punjab & Vipasha Sharma age 44 years d/o
Vijay Kumar Sharma, r/o Ward No. 9, Chobata Mohalla Sujanpur, Tehsil Sujanpur, Distt.
Hamirpur (H.P.) have filed an application alongwith affidavits in this court under section 16 of
Special Marriage Act, 1954 (Central Act) as amended by the Marriage Laws (Amendment Act
01, 49 of 2001) that they have solemnized their marriage ceremony on 18-02-2024 at Ward No. 9,
Sujanpur, Distt. Hamirpur (H.P.) as per Hindu Rites and Customs and they are living together as
husband and wife since then. Hence their marriage may be registered under Special Marriage Act,
1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 25-04-2024. After that no objection will be entertained and marriage will be
registered accordingly.

Issued today on 19-03-2024 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.).
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9 IeTad I8d THEd! fgad o Ud eRIGN TUSIEeN, e,
Tede e, Rvem wisT (fRovo)

Sushma Devi d/o Shri Jameet Singh, r/o Village Mandal, Tehsil Dharamshala, District
Kangra (H.P.).

ERIE

3 STHaT
v ——uref—u5 O gRT 13(3) feArae weer ushiawor srfaif e, 1969.

Sushma Devi d/o Shri Jameet Singh, r/o Village Mandal, Tehs11 Dharamshala, District
Kangra (H.P.) < 39 3GIold H 90 U9 Afgd gPeAT IR fd g f& W™ oW A
04—04—1972 PI B3N © UR=Y THO 0 GRS/ UM Yamrdd H ST Uoilapd 1 © | 3 39 Uollda
P S & 7T U SR | 39 AICH & §RT FHd SIal &l a7 |AwIa IRl ol i
far e & & afe & BT Sushma Devi d/o Shri Jameet Singh & =1 &1 USiigd fHd I
IR PIS TARIST B O I8 BANI AETAAd H feAld 25—-04—2024 DI FATATT AT IHTAdd BTN
BIPR ST YaRISI UL PR Fhal & FAAT Gl quS—ua 5 [y 04—04—1972 Usitad b
ST G ATe 9TRd R A SIRIAT |

ST fRHIdh 20—03—2024 BT AR &R T HIER 3rETerd gIRT SIRT fdoam ar |

AER | geIRd / —
ERIS FHTEdl fgda Sroft,

Ud HRIGR] TUSTHNI,

g, T BT (fRowo) |

9 I7eTold Aed gHEdl fgard Aol Ud BRIGRT Suvetier], e,
e gvEmTe, Rt st (fRowo)

Sumna Devi d/o Late Mast Ram at present w/o Sh. Anil Kumar, r/o Village & P.O. Birta,
Tehsil & District Kangra (H.P.).

ERIk

SATH ST1dT

fawa ——uref—u5 O gRT 13(3) feArae waer ushiawor srfaif e, 1969.

Sumna Devi d/o Late Mast Ram at present w/o Sh. Anil Kumar, r/o Village & P.O. Birta,
Tehsil & District Kangra (H.P.) = §9 IqTeld # 29 U5 dAfed GHed SRR f&ar g & w0 o+
fafr 20—02—1979 2 W=y THO W0 GHIIET /UM UaId ¥ ST Uslidd A © | S 9 Uoilad
P ST & o7ee Y O | 39 AICH & §RT F9d SIaT I a1 |AwIa IRl ol i
e Smar & % afe fd B Sumna Devi d/o Late Mast Ram & S &I Usiigd B S aR
PIS TARTS & 1 98 BHNI IfeTald H faAid 25—-04—2024 BT JATATH AT IHTAdT IO BT
3YUT UERTST URT R Hhell & AT Jalldd euf—us o fafdy 20—02—1979 Usiigd By S
IR IS UIRA R & SR |
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ST oI 20—03—2024 BT B TR T HIER IfETAd gRT SINT fhar T |

AR | IR / —
TERIh FHEd fedra Sroft,

Td BRIGR TUSTIRIGNY,

e, T BT (fRowo) |

9 I7eTold Aed gHEd! fgard Aol Ud BRIGRT Suvetier], e,
Teda g, Rvem st (fRovo)

Nikka Ram s/o Sh. Bali Ram, r/o Village Salig, P.O. Tang Narwana, Tehsil Dharamshala,
District Kangra (H.P.).

ERIE

3 STHaT
fawa ——uref—u5 O gRT 13(3) feArae waer ushiawor srfaif e, 1969.

Nikka Ram s/o Sh. Bali Ram, r/o Village Salig, P.O. Tang Narwana, Tehsil Dharamshala,
District Kangra (H.P.) 7 $9 i&Teld H ¥U Y5 Ai2d qHedAl aRR fbar & & #=1 o= o
01—07—1964 Pl B3N © UR=Y THO 0 GRS/ UM Yamdd H ST Uoilgpd 1 © | 3 39 Uoildd
P S & o7Tee U SR | 39 AICH & §RT F9d SIal &l qT |AwIa Rl ol i
o Simar & b afe f&¥r @1 Nikka Ram s/o Sh. Bali Ram & S0 &1 Usiidd I S 9N By
TARTST 81 7 98 BHRT JETald H Al 25—04—2024 BT IRATAAT T IHTATH BTOR BIbR AT
TORTST U1 R Fohdl © I Yol 9—u= S fIfor 01—07—1964 Usiipd b S aR
ey uiRd &R e SR |

M1 fedi 12—03—2024 BT TN BEER T HIBY 31STad gRT SNl b 3am |

AR | FXATEIRT / —
WERIS FHTEdl feda Sroft,
Td BRIBRI TUSTOBNI,

gHeITe, e s (fRowo) |

9 I[eTad Iee TarEd! i o Ud BRIGRT TUSIEeR], SeeT,
Tede g, Rvem wisT (fRovo)

Sakindar Devi d/o Late Mast Ram at present w/o Sh. Uttam Chand, Village & P.O. Sihund,
Tehsil Nagrota Bagwan, District Kangra (H.P.).

ERIE

JATH ST-d
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T ——urei—u5 OR gRT 13(3) feArae waer ushiawor srfaif e, 1969.

Sakindar Devi d/o Late Mast Ram at present w/o Sh. Uttam Chand, Village & P.O. Sihund,
Tehsil Nagrota Bagwan, District Kangra (H.P.) 5 $9 3fgTeld # MU U5 Afd HbeEHAT QRR farar
2 f& W1 91 f3A® 20—12—1969 BT BT & U] UHO W0 &HRIAT /I UaRIa H S ol
T T o S USigd [Hd WM & ey Q¥ IR | 39 AIcd & gRT | SHdT &l a
[T G BT Giad fear irar 2 f6 afe {6 @1 Sakindar Devi d/o Late Mast Ram @&
S BT Uolidd [ M dR BIg UaRIel 8 A 98 89N IAqred H fdld 25—04—2024 I
AT AT THIAT BIOR BIPY AUAT TRTS U PR bl o AJAT D AYI—TF ST
fafer 20—12—1969 USHIgHT Y S IR ATQeT UIRT HR 3 SR |

M1 fedi 20—03—2024 DT BN BEER T HIBY 31STod gRT INI o r3am |

ATER | FXATEIRT / —
WERIG FHEdl feda Soft,
Td BRIBRI TUSTBRI,

gHeITe, e s (fRowo) |

¥ I7qTold 9ed gEdt fgard 9ol U9 BRIGRT quvetier], eHeme,
TeNdIe emeTen, Rt sirsT ([Rovo)

Sanjay s/o Bishan Dass, r/o Village Lower Barol, P.O. Dari, Tehsil Dharamshala, District
Kangra (H.P.).

ERIE

3 STaT
v ——UreiT—u5 O gRT 13(3) feArae uaer usiiawor srfiif e, 1969.

Sanjay s/o Bishan Dass, r/o Village Lower Barol, P.O. Dari, Tehsil Dharamshala, District
Kangra (H.P.) ¥ S 31&Tad H WYY U Aled qHed! aRR fbar & &+ & &1 9 o
08—11—2014 &I §§ & U= UH0 W0 LRI/ UM Yamad # g Uoiidgd 7 & | o 39 Uoligd
P S & o7ee U SR | 39 AICH & §RT F9d SIal &I a1 AwIa IRl ol i
far e & & afe fBA BI Jamna Devi w/o Sh. Heeru @1 g I Usiidhd fhd S IR Blg
UaRTSl 81 O 98 SARI If&Tad H fATidh 25—04—2024 P IRATATT AT GhTeld BIOIR BIhR 37T
TORTST U1 R Fhdl & JAT alidsd ead—ud g fafdr 08—11—2014 uoligd f6 o @R
JTee g &R & SIRIAT |

M1 fedi 20—03—2024 BT BN BEER T HIBY 3TSTld gRT SINI b r3am |

AR | FXAEIRT / —
WERIS FHTEdl fgda Sroft,
Td BRIBRI TUSTBNI,

gHeITe, e @it (fRowo) |
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Before Saleem Azam (H.P.A.S.), Marriage Officer-cum-Sub-Divisional Magistrate,
Nahan, District Sirmaur, Himachal Pradesh

NOTICE UNDER SECTION 16 OF SPECIAL MARRIAGE ACT, 1954.

Whereas, Shri Ashwani Kumar s/o Shri Balak Ram, r/o V.P.O. Moginand, Tehsil Nahan,
District Sirmaur (H.P.) and Smt. Sahnaj d/o Shri Atik, r/o V.P.O. Moginand, Tehsil Nahan,
District Sirmaur, H.P. have filed an application for the registration of their marriage, u/s 15 of the
Special Marriage Act, 1954, which was solemnized on 07-05-2022 and they have been living as
husband and wife ever since then.

Notices are given to all concerned and general public to this effect that if anybody has got
any objection regarding the registration of marriage duly solemnized between above said
Shri Ashwani Kumar s/o Shri Balak Ram, r/o V.P.O. Moginand, Tehsil Nahan, District Sirmaur
(H.P.) and Smt. Sahnaj d/o Shri Atik, r/o V.P.O. Moginand, Tehsil Nahan, District Sirmaur, H.P.
they should file their written objections and should appear personally or through their authorized
agents before me within a period of thirty days from the date of issue of this notice. After expiry of
the said period, the marriage certificate would be issued to the applicants by this court and later on
no objection will be heard and accepted.

Issued under my hand and seal of this court on this 1st day of April, 2024.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Nahan, District Sirmaur (H.P.).
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In the Court of Executive Magistrate (Tehsildar) Nalagarh, District Solan (H.P.)
Case No. :1 /2024 Date of Institution : 20-03-2024

Smt. Laxmi Devi w/o Sh. Surjeet Singh, r/o Vill. Mangta Plassi, P.O. Plassi Kalan, Tehsil
Nalagarh, District Solan, Himachal Pradesh.

Versus

General Public through Gram Panchayat Dhang Nihli, Tehsil Nalagarh, District Solan (H.P.)

Application under section 13(3) of H.P. Birth and Death Registration Act, 1969.

Smt. Laxmi Devi w/o Sh. Surjeet Singh, r/o Vill. Mangta Plassi, P.O. Plassi Kalan, Tehsil
Nalagarh, District Solan, Himachal Pradesh has filed an application under section 13(3) of the Birth
& Death Registration Act, 1969 alongwith letter of the Chief Medical Officer Solan, affidavits,
Copies of certificates and proclamation charges, stating therein that her/his son namely Sujal s/o
Shri Surjeet Singh was born on dated 27-07-2005 at Vill. Mangta Plassi, P.O. Plassi Kalan, Tehsil
Nalagarh, District Solan, Himachal Pradesh but his birth could not be registered in the record of
Gram Panchayat Dhang Nihli, Tehsil Nalagarh, District Solan, H.P. within stipulated period. He
prayed for issuing necessary orders to the Gram Panchayat Dhang Nihli, Tehsil Nalagarh, District
Solan, H.P. for entering the same in the records.
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Hence, the application be registered in the relevant register. The proclamation be issued and
published in the Gazette and also served in ordinary way for inviting objections of the general
public. The applicant was directed to produce witnesses in support of his claim. Case to come up on
25-04-2004, Announced.

Seal. Sd/-,
Executive Magistrate (Tehsildar),
Nalagarh, District Solan (H P.).

In the Court of Executive Magistrate (Tehsildar) Nalagarh, District Solan (H.P.)
Case No. : 2 /2024 Date of Institution : 23-03-2024

Sh. Bittu Singh s/o Sh. Som Nath, r/o Vill. Dhana, P.O. Bhatian, Tehsil Nalagarh, District
Solan, Himachal Pradesh.

Versus
General Public through Gram Panchayat Dhang Nihli, Tehsil Nalagarh, District Solan (H.P.)
Application under section 13(3) of H.P. Birth and Death Registration Act, 1969.

Sh. Bittu Singh s/o Sh. Som Nath, r/o Vill. Dhana, P.O. Bhatian, Tehsil Nalagarh, District
Solan, Himachal Pradesh has filed an application under section 13(3) of the Birth & Death
Registration Act, 1969 alongwith letter of the Chief Medical Officer Solan, affidavits, Copies of
certificates and proclamation charges, stating therein that her/his Mother namely Tejo Devi w/o
Shri Som Nath was born on 30-04-2005 at Vill. Dhana, P.O. Bhatian, Tehsil Nalagarh, District
Solan, Himachal Pradesh but his Death could not be entered in the record of Gram Panchayat
Dhang Nihli, Tehsil Nalagarh, District Solan, H.P. within stipulated period. He prayed for issuing
necessary orders to the Gram Panchayat Dhang Nihli, Tehsil Nalagarh, District Solan, H.P. for
entering the same in the records.

Hence, the application be registered in the relevant register. The proclamation be issued and
published in the Gazette and also served in ordinary way for inviting objections of the general
public. The applicant was directed to produce witnesses in support of his claim. Case to come up on
31-05-2024, Announced.

Seal. Sd/-,
Executive Magistrate (Tehsildar),
Nalagarh, District Solan (H P.).

Office of the Sub-Divisional Magistrate, Arki, District Solan (H. P.)

Case No. Date of Institution Date of Decision
10/2024 01-04-2024 Fixed for hearing on 30-04-2024
Smt. Meena Devi w/o Shri Suresh Chauhan, r/o Village Rouri, P.O. Manjhu, Tehsil Arki,
District Solan, Himachal Pradesh “Applicant.
Versus

General Public ' Respondent.
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Regarding delayed registration of Birth event under section 13(3) of the Birth and Death
Registration Act, 1969.

Smt. Meena Devi w/o Shri Suresh Chauhan, r/o Village Rouri, P.O. Manjhu, Tehsil Arki,
District Solan, Himachal Pradesh has filed a case under section 13(3) of the Birth & Death
Registration Act, alongwith affidavits and other documents stating therein that her son namely
MOHIT CHAUHAN was born on 27-07-2006 at Village Rouri, P.O. Manjhu but his birth has not
been entered in the records of Gram Panchayat Khanalag, Tehsil Arki, District Solan (H.P.) as per
certificate No. 10 issued by the Registrar, Birth and Death Registration, G.P. Khanalag, Tehsil
Arki.

Therefore, by this proclamation, the general public is hereby informed that if any person
having objection for registration of delayed birth in respect of MOHIT CHAUHAN may submit
their objections in writing in this office on or before 30-04-2024 at 10.00 A.M. failing which no
objection will be entertained after date of hearing.

Given under my hand and seal of this office on this 01st day of April, 2024 .

Seal. Sd/-
Sub-Divisional Magistrate,
Arki, District Solan (H. P.).

CHANGE OF NAME

I, Shakir Ahmad (New Name) s/o Ali Ahmad, r/o Nanak Niwas, First Floor, Dyerton Estate,
Old Bear Khana, Khalini, Tehsil & District Shimla (H.P.) declare that I have changed my name
from Mohammad Shakir (Previous Name) to Shakir Ahmad (New Name). All concerned please
may note.

SHAKIR AHMAD

s/o Ali Ahmad,

r/o Nanak Niwas, First Floor, Dyerton Estate,

Old Bear Khana, Khalini, Tehsil & District Shimla (H.P.).
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